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Annexure —1
Name of the corporate debtor - Digi Cablecomm Services Private Limited; Date of commencement of CIRP: 25.06.2026 (The IRP became aware of the Order on 29.06.2026); List of creditors as on: 16.07.2026

List of unsecured financial creditors (other than financial creditors belonging to any class of creditors

Sl Name of Identification No. Details of claim received Details of claim admitted Amount of | Amount of | Amount of | Amount of | Remarks, if
No. creditor contingent |any mutual| claim not claim under any
Date of Amount Amount of Nature of | Amount |Whethe % of claim dues, admitted |verification
% receipt claimed claim admitted claim covered r voting that may be -
by related | sharein set-off

guarantee| party? CoC

1 |JDM Udyog U51109WB1997PTC085842 11.07.2026 [10,97.55,041 10,97,55,041 {Unsecured 0 No 100 0 0 0 0| Not Applicable
Private Limited
Total 10,97,55,041 10,97,55,041 0 100 0 0 0 0
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